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01'". Sbr1 Bam Itlshaa: Will the 
Minister of Commeree be pleased to 
st8'te: 

(a) whether Government propose to 
nationalise the export trade in the 
country; 

(b) if so, the reasons therefor; and 

(c) when a final decision is likely 
to be taken? 

The Mmister of Co_rce (Sbri 
Dinesh Sm,-h): (a) There is no such 
plan before the Government but it is 
proposed to assign gre'ater role on a 
continuing basis to public sector trad-
ing corporations in this respect. 

(b) and (c). Do not arise. 

Hbadustu. Zinc Ltd. 

01749. Shri S. M. Baaerjee: 
Shri S. S. Kothari: 
Shrl Madhu Llmaye: 
Shrl George Fernandes: 

Will the Minister of Steel, Mlnel 
and Metals be pleastd to state: 

(a) whether it is a fact that the 
Hindustan Zinc Ltd., have arranged 
for the sale of 5,000 tonnes of Concen-
trates to Corninco Binlmi Zinc Ltd., 
in Kerala at a price of about Rs. 6,000 
per tonne f.o.r. Udaipur on the basis 
ot international price of zinc at the 
London Metal Exchange; 

(b) whether the price of Zinc 
metal produced by Corninco Binani 
Ltd. has been fixed at Rs. 5,250 per 
tonne whereas the international price 
ot zinc is varying between 95 pounds 
to 100 pounds per tonne; and 

(c) if so, the' reBsons theretor? 

The MDlJster of Steel. Milles 1U14 
~ l l (pr.· CheaDa Be4dy): (a) Hin-
dustan Zinc Limited agreed to sell to 
Messrs Cominco Binani Zinc Limited 
!I,OOO tonnes ot zinc concentrates. The 
price realised !WllS Rs. 640 per tonne 
f.o.r. Zaw,," mines. :which was arrived 

• in accordance. ~ ~ ~ 

i ~ llll praetiqe ot price ~  
tor zinc ~ ~ . 

(b) Government have npt ~ tIut· 
price ot zinc metal produced by Co-
minco Binani Zinc Limited. lWasrs. 
Cominco Binani Zinc Limited are prw-
sently sellilll their zinc mltial at 
Rs. 3,200 per tonne. ez:ciusive of ex-
cise duty. 

(c) Does not arise. 

Goods Wagons Lying UDloade4 at 
Terminals 

°1'750. Shrl lapnnath Rao loshi: 
Shri Bedabrata Barua: 
Shrl MBrIUldi: 
Dr. Surya Prakash Pnri: 
Shri Y. S. Kushwah: 
Shri Raghuvlr Singh Shastri:. 
Shri Atam Das: 
Shri Bam Avtar Sharma: 
Shri 0, P. Tyagi: 
Shri Ram Gopal Shalwale: 
ShrI Molahu Prasad: 
Shri R.  R. Singh Deo: 
Shrl D. N. Deb: 
Shrl D. Amat: 
Shri N. K. Sanghl: 
Shrl Vlre:ac1rak1lmar IIhIIu 

Will the Minister of RailwaY!I be 
pleased to state: 

(a) whether it is a fact that nearly 
2,000 goods wagons have been ~ 
unloaded at various terminals in the 
Northern region e.g., Delhi, LucknQW, 
Klmpur, Ambala etc; and 

(b) if so, the action being taken to 
expedite the unloading and to remove 
clagging? 

The MInIster of RaJlwap (Shri C. 
M. Poonaeha): (a) Yes, Sir, it hap.. 
pened last month at certain statiODf 
on the Northern Railway. 

('I» The accwnuIation hu ~ 
brought down ·by regulating further 
receipts by lmPOlIng 8uitable bookiDI 
restrictions and by pel5uading • tbe 
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·trade arid the authorities c
oncerned, 

through personal contacts, t
o expe-

-dite unloading and removal 
of goods. 

"I'o facilitate' removals, the 
working 

. hours of goods sheds were 
also ex-

'tended. 

Compeasation for Loss 01 Foodp
alu 

daring Trausit 

-17S1. Shri Sitaram Kesri: 

Shri Sldheshwar Prasad: 

Will the Minister of Railways 
be 

pleased to state: 

(a) whether it is a fact that
 large 

"quantities of foodgrains are 
lost dur-

ing transit and that the R
ailways 

have been paying large sums
 on this 

account; 

(b) if so, the total quanta:{ II
'VOIV-

'ed and the amount paid so 
far; and 

(c) the steps Government p
ropose 

to take to prevent the loss 
which is 

mostly due to pilferage? 

The Minister of Railways (S
hri C. 

M. Poonacha): (a) It is a l
:.ct that 

. some quantities of foodgrain
s are lost 

turing transit on account of wh
ich the 

Railways have to pay comp
ensation 

claims, but the quantities l s~ c,mnot 

be described as large \n rel
ation tu 

the total volume "f'oodgrai:
1' traffic 

carried by the RaIlways, !,'r:r 
i ~  

in the year 1965-66, in res
pect of 

which complete figures ~ avnilable 

the total amount of comp
ensation 

claims paid on account of l
dsses of 

toodgrains was Rs, 67,78,149/-
which 

would not represent tne Cllst 
'Jf more 

than about 10,000 t"nn"s of iu
odp,ramo 

against 1,43,76,400 tonnes 
of total 

'foodgrains traffic carried in 
! he spme 

year. 

(b) Statistics are maintained 
only 

jn respect of number of clai
ms paid 

and the total value of comp
ensation 

paid and no figures are mai
ntained 

about the quantities in res
pect of 

which the claims :Ire ~l  ~ figures 

with regard to number 01 dai
ons JlI.I;d 

and the amount of rompensat
io'l paid 

'in regard to foodgrains traf
fic is as 

-undfr for the 3 years l\l63-64
, J 964-6f 

:and 1965-66:-

------, _._-'-----------
Year 

1963-64 

1964-65 

1965-66 

No. of claims 
paid 

65,013 

51,434 

45,565 

~  of com-
pensaticn paid 

Re. 57,39,08z 

Rs. 59,Il,749 

Rs.67,78,149 

(c) Losses of foodgrains in 
transit 

are not entirely due to pilfera
ge whiCh 

accounts only for about 75 
per cent 

0If the' total compensation 
amount 

paid in respect of this triff
ie. The 

other major cause in this conn
ection is 

damage by wet. The stJpS being 

taken to prevent los.les of It,
o-igl'sins 

in transit are detailed below
:-

(i) Emphasis on proper pac
king 

and i11arking and ~l i '  of 

wagons to avoid their goinc
 

astray or getting delayed in
 

transit. 

(ii) Emphasis on correct docu
men-

tation anli securing or the 

relevant documents w.:lJ the
 

wagon . 

!(iii) Provision of brackets 
inside 

the wagon for putting in 

additional labels. 

(i v) Insistence on provision of 

dunnage. 

(v) Taking of special precauti
oDS 

when food grains itrc trans-

ported in open wagons, 3uch as 

COVETing them securely with 

tarpaulins and, wl,el'" nl'cel!-

gary, providing escorts, 

(vi) Educating staff and labo
ur ill 

<'areful handling. 

(vii) Stressing the need for p
roper 

supervision and carefUl tally-

ing uf ~s ~l lll  !oad-

ing and unll)ading. 

(v iii) Increasing covered acco
mmo-

dation in Goods Sheds where 

the present accommodation is
 

insu1licient. ' 




